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Title: Regarding the conditions of labourers working in Sree Mata Vaishno Devi Temple in Jammu and Kashmir.
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13.05 hrs.

The Lok Sabha then adjourned till Five Minutes
past Fourteen of the Clock.[r11]



* Not recorded

14.07 hrs.
The Lok Sabha re-assembled after Lunch at Seven Minutes past
Fourteen of the Clock.

(Shri Devendra Prasad Yadav in the Chair)

MATTERS UNDER RULE 377



MR. CHAIRMAN : Now, the House shall take up item no. 30, Matters under Rule 377.
Dr. Arvind Sharma - Not present

Shri Jivabhai A. Patel - Not present

Shri V.K. Thummar - Not present

Shri Bagun Sumbrui - Not present.
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